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RESOLUTION REGARDING
STARVATION DEATHS IN TRIBAL
AREAS OF TRIPURA— Contd
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THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : The resolution
will lapse after this House Session and today
is the last day for this business because the
House will not sit on 14th August. So if you
want to have the reply of the Minister so that
some concrete steps can be taken- I would
request the Members to be brief and and give
enough time for the Minister to reply.

Areas of Tripura
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*SHRI SARADA MOHANTY (Orissa) :
Mr. Vice-Chairman Sir, I rise to support
whole-heartedly the Resolution moved by
Shrimati Sarala Maheshwari expressing
serious oncern over the large number of
ieaths in the tribal areas of Tripura lue to
starvation and hunger related liseases. This
is a very important Resolution. During her
speech, when Shrimati Maheshwari was
narrating the pitable condition of the tribles
in Tripura due to starvation, I was reminded
of the great famine of 1872 that affected
Orissa, Bihar and Bengal. This famine is
called "The Nanka Durvikhya" in Orissa.
Although I have not seen the misery of the
affected people with the own eyes, I have
heared about their plight from my ancestors.
I have read about the heart-rending
narration of the miserable condition of the
people during the 1872 famine from many
books. I cannot forget the description in the
books about a mother disallowing her son to
share the food with her.

Mr. Vice-Chairman Sir, during that
period there was not proper and efficient
means of transportation. But still, the then
British Government tried its best to control
the situation. Today we are self-sufficient in
food grains. Now we can transport
commodities from place to place very easily.
In this context deaths due to starvation and
hunger-related diseases are really a matter of
shame and sorrow for us. The people in the
affected areas do not hesitate to eat whatever
food they get irrespective of its nutritious
value. As a result they suffer from rarious
diseases and mal-nutrition. This is exactly
what has happened with the poor tribals of
Tripura. The hungry parents do not hesitate
to sell away their children for a few rupees.

*English translation of the originat
speech daiivered in Oriya.
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Mr. Vice-Chairman Sir, many of my
colleagues have either blamed the Central
Government or the State Government for
this problem I am very sorry to say that
nobody has given any concrete suggestion
for solving this problem. In my opinion the
government irrespective of which party is in
power, should ensure that no citizen dies of
starvation in the country.

A friend of mine during the course of
his speech spoke about the reported
starvation deaths in Koraput district of
Orissa. [ want to tell it emphatically that the
allegation is untrue. It is true that many
tribals of Koraput suffered from diarrhoea.
The honourable Chief Minister of Orissa
took prompt action on war-footing to save
the life of the tribals. The doctors of all the
three medical colleges of the state were sent
to the affected areas. Steps were taken by
the State Govemment to send medicines,
food grains and other essential commodities
to the affected people. I request both the
Central and the State Governments to take
immediate steps to save the valuable lives of
the tribals in Tripura. If there is any
pilferage of the relief material, government
should take stern action against the guilty.
The Government should check' the smug-
gling of relief materials to Bangladesh

Before concluding I would like to say a
few words about the plight of the domestic
animals of the affected people. The
Government should ensure the supply of
foddier to the affected areas of Tripura for
the consumption of the domestic animals.
The tribals take the . help of cows and
buffaJos for agriculture.

I hope both the Central and State
Governments will take steps to save the life
of the tribals in Tripura.

Thank you.
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THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : Now, Mr. Sudhir
Ranjan Majumdar. This is his maiden
speech.

SHRI SUDHIR RANJAN
MAJUMDAR (Tripura) Mr. Vice-
Chairman, Sir, the Resolution moved by

Mrs. Sarala Maheshwari is not out of any
good intention, I should say. It is politically
motivated. The honourable Members
have been observing for a long time that
since the present Government, the Pradesh
Sarkar, came to power there, the Marxists have
been continuously making this propa-
ganda againsi  the Government and
trying to e/eate some misunderstanding
about the administration there and trying
to create some dissension whereby the
harmony between the communities, tribal
and non-tribal, is disturbed so that they
can make something out of this disturbed
situation and can reap some political mileage
out of this false propaganda against the 3.00
PM. Government, Sir, the Congress
Government in Tripura have been trying to
improve the condition of the tribal people
and to bring them into the mainstream
with utmost sincerity ~ because these
triba! people ar: very poor people and the
mean-, of livelihood are not available to
them. To bring all these facilities and
to improve their economic  condition, we
have taken up many schemes. should say
because I was the Chief Minister, and 1 myself
initiated many schemes, and I can put these
things before the  House. And if you
compare the Marxist rule for ten years in
Tripura and this four years and a few months'
rule of the Congress, you will find that there is
a great difference in implementing sincerely
the schemes that have been taken up by
the  Central Government under the
leadership of Smt. Indira Gandhi, Shri Rajiv
Gandhi, and now our Prime Minister,
Shri Narasimharao. The entire effort is now
devoted for the development of the lot of these
tribal people during
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the Congress rule- Then, Sir, many schemes
were taken up, and the Government of India
had given huge funds to the then Left Front
Government. Sir, we have seen it because I
was then the Opposition leader. Sir, those
funds were misused.; Those funds were not
utilised for' the purpose for which they were,
given. They were cleverly diverted: and as a
result the tribal people were deprived of many
good things. They were alienated. They were
exposed to terrorism and insurgency. This was
created by them. This Marxist party has
formed an organisation, an insurgent outfit
called ATTF. They are creating disturbances.
They are killing tribal people and are creating
a situation of insecurity. As a result- many
good programmes could not be implemented
in those remote areas. Now they are using this
august House not for any good intention but
for propaganda fo create an impression in the
minds of the tribal people that they are
sympathetic to them so that these tribal people
may turn against the present Congress
Government there and a situation of
insurgency may be created. It is with that
objective in view that this Resolution has been
brought before us and we cannot support it. It
is because their intention behind it is not good.
And now they want to show all sympathy fo'
the tribal people. 1 want to ask one question
here. When they were in power, what were the
good scheme that they had taken up ? For te-
years they were a ruling parts What did they
do ? They do not know about the modern
techniques in cultivation, They are only accus-
tomed to jhuming cultivation and nothing has
been done by them in that regard.

We have taken up new schemes. First of
all, a vegetable pockets scheme has been
taken up with the help of the Central
Government and this scheme is being
implemented h? that State  with  sincerity.
- As
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[Shri Sudhir Ranjan Majumdar] a result,
we are getting some encouragement for
adopting modern techniques in agriculture. The
Government has laid much stress on rubber
gardens and on horticulture because three-
fourth of the area is hilly where plain land
cultivation is not possible. Therefore, the
Government has taken up all these schemes and
these are being implemented.

In Tripura, tribal population constitute 29
per cent of the total population. The
Government is now spending more than 60
per cent of the total money for general
development of tribal people. But what
happened in the earlier days ? Only 40 per
cent was being spent. And now they are tring
to show so much of sympathy for the tribal
people, Whatever amount was allocated and
whatever scemes were formulated for the
development of tribal areas did not benefit the
tribal people, because those schemes were not
implemented although money was spent.

The Resolution says that 400 tribals died
of starvation. I should say this is an untrue
statement. Not a single person died of
starvation. It is a false propaganda; it is dis-
information with a bad motive behind it.
There is some motive behind this. That is
why it has been brought forward. I want to
warn them. They should stop this
propaganda, this disinformation. Otherwise
this Would result in disturbance and
disharmony among the people.

SHRI SUNIL BASU RAY (West
Bengal) : How ? {Interruptions)

SHRI SUDHIR RANJAN MAJUMDAR
: You should be sincere in your efforts. But
you are nox sincere, I should say. This is not
a sincere Resolution.

SHRI SATYA PRAKASH MALAVIYA
: What about the demands made in the
Resolution ?

tion Deatails in Tribal 364
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SHRI SANGH PRIYA GAUTAM : The
demands are very clear-

SHRI SATYA PRAKASH MALAVIYA
The demands are spelt out in the
Resolution.

SHRI SANGH PRIYA GAUTAM : We
are concerned over it. We need not go into
the reasons. After all People have died.
{Interruptions).

SHRI SUDHIR RANJAN MAJUMDAR
: Not a single tribal died of starvation. This is
a false propaganda. {Interruptions) Some
people have died. It is not 400. But

SHRI SANGH PRIYA GAUTAM : But
the fact remains that people have died.

SHRI SUDHIR RANJAN MAJUMDAR
: The number is not more than 10. These
were due to gasteroenteritis epidemic. But it
was arrested because of the steps taken by
the State Government because of the timely
action taken by the State Government.
{Interruptions).

SHRI SHIV CHARAN SINGH
(Rajasthan) : You should "say whether it is
true or not. That is all.

THE VICE-CHAIRMAN ((SHRI
JAGESH DESALI ) : Let us understand that
this is his maiden speech. Please do not
interrupt him.

SHRI SANGH PRIYA GAUTAM : But
Sir, he has been the Chief Minister.

SHRI SHIV CHARAN SINGH: That is
why he is 'ex’

SHRI SUDHIR RANJAN
MAJUMDAR : Why do I oppose this
Resolution ? It is because ir is politically
motivated. But I do no, say that there is no
necessity fo
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sending immediate relief. It is necessary. I
am confident that with the steps taken by
the State Government with the help of the
Government of India, this would be solved.
I am quite confident. Sir, in Tripura...

PROF. SAURIN BHATTACHARYA
(West Bengal) : Sir, I am on a point of
order.

THE VICE-CHAIRMAN: (SHRI
JAGESH DESAI) Why do you want to
interrupt him.

PROF. SAURIN BHATTACHARYA :
Will you yield for a minute, Mr. Majumdar
?

THE  VICE-CHAIRMAN  (SHRI
JAGESH DESAI) : This is his maiden
speech, Mr. Bhattacharya. {Interruptions).

PROF. SAURIN BHATTACHARYA :
It is not to interrupt him. Just one point. So
far as the Resolution goes, if there is any
imputation of motives to a particular
Government, the question of political
motives might arise. Otherwise, from his
intimate knowledge of Tripura,
undoubtedly, as the Chief Minister once of
that State, he can throw much light on the
exact situation obtaining in Tripura.

THE  VICE-CHAIRMAN  (SHRI
JAGESH DESAI) : That is what he is
doing.

PROF. SAURIN BHATTACHARYA :
But in this Resolution, there is nothing
political. First, he said that there was not a
single death. Later on, he said that there
were some deaths due to some epidemic,
but it was arrested.

THE  VICE-CHAIRMAN  (SHRI
JAGESH DESAI) : Mr. Majumdar, you
carry on.

PROF. SAURIN
CHARYA
Sir.

BHATTA
I am thankful to you
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SHRI SUDHIR RANJAN
MAJUMDAR : In the end, I would urge
upon the Central Government to strengthen
the efforts of the State Government by
providing all possible help so that the State
Government can implement all these
schemes, which have, at present, been taken
up. I am sure, with the implementation of
these schemes, the State would be
developed and the lot of the tribal people
would also improve. I am sure, the State
Government would be able to face the
situation. Thank you.

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) :  Shri
Hanumantha Rao. He is not here. Shri
Satya Prakash Malaviva.

WY AW A4S A
IGYATERR  AERT, APy g
wRwd §t ¥ swwE A fagw R
ArTAr WM N Tgwtw ey
gga F fau 9 Jin @ o€
zH oY sEwfaw oo gurR H
... (va=gw)

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : Just one minute,
I enquired from the Minister as to how
much time he will take for intervention. He
says, half an hour. If you are interested to
hear the Minister, I think we can close the
discussion at 4.30 p.m. It is for the House to
agree, I cannot force.

SOME HON. MEMBERS Yes.
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THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : Heis very
much sitting in the House.

"There has not been a single case of
death due to starvation,' says Mr. Sudhir
Ranjan Majumdar, but he admits that a few
deaths have been caused by an outrage of
gastroenteritis which has now been arrested.

So, at that time, when he was
the Chief Minister, he had admitted
that certain deaths did occur there
but they were not on account of
starvation but astroenteritis.
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THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : He has
said that the Central Government must give
us funds.

SHRI SANGH PRIYA
GAUTAM : But he should say that the
State Government should release that fund.

SHRI SATYA PRAKASH
MALAVIYA : But he has opposed the
Resolution in toto. That is my contention.
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SHRI SUDHIR RANJAN
MAJUMDAR : Oh a point of order.

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : On a point of
information.

SHRI SUDHIR RANJAN
MAJUMDAR : These starvation deaths and
selling of ration cards are all newspapers
reports.

SHRI SATYA PRAKASH
MALAVIYA : I have said that these are
newspaper reports.

SHRI SUDHIR RANJAN
MAJUMDAR : These are not true.
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"DUTY OF THE STATE TO RAISE
THE LEVEL OF NUTRI-
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TION AND THE STANDARD O F
LIVING AND TO IMPROV E PUBLIC

HEALTH—

The State shall regard the raising of the
level of nutrition and the standard of
living of its people and the
improvement of public health as among
its primary duties
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SHRI SUDHIR RANJAN
MAJUMDAR : That I have mentioned in
my speech. The State Government has
taken up some schemes for
development of the
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[Shri Sudhir Ranjan Majumdar]
tribal areas and the tribal people. The
Central Government should provide more
funds so that these can be strengthened.

SHRI SUNIL BASU RAY : What steps
have you taken? ... (Interruptions).

THE LEADER OF  OPPOSI
TION (SHRI SIKANDER
BAKHT) : I have to say just one word, Sir.
Let us not make it a practice of just ignoring
things by saying that you must have read it
in the newspaper. That is the only way in
which the people of this country are
informed.

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : I agree.

SHRI SIKANDER BAKHT :
We should not make it a practice.

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : That is all right.

SHRI SIKANDER BAKHT :
This has been said in the morning, and this
has been said now. This is a very wrong
practice.
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THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : Just a minute.
Shri M.M. Jacob, the Minister of State in
the Ministry of Home Affairs, will make a
statement regarding recovery of a huge
quantity of arms and ammunition in
Ahmedabad, Gujarat, at five o' clock today,
immediately after the Private ~ Member's
Resolution.
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Let him make the statement. At that
time I will take the sense of the House.

SHRI SIKANDER BAKHT :
It is important. It is already a
scheduled business.

THE VICE CHAIRMAN
(SHRI JAGESH DESAI) : Still there are
two statements on which clarifications are
to be made.

SHRI SIKANDER BAKHT :
Then how can he make a statement and
give clarifications in this House?

THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : We will decide
at that time whether we should have
clarifications today or on Monday.
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THE VICE-CHAIRMAN
(SHRI JAGESH DESAI) : It is a matter of
concern if it happens anywhere in the
country. It is very important. Let us not fight
on that.
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI) : I must say that the mover of the
Resolution has very cleverly drafted it. She".
has said that a number of deaths took place
in the Tribal areas of Tripura "due to
starvation and hunger-related diseases, with
the newspaper reports quoting the number of
deaths as exceeding 400". The Resolution has
been very cleveily worded.
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PROF. SAURLN BHATTA-
CHARYA : Mr. Vice-Chairman. Sir, I
should say the Resolution really has.not
been cleverly  drafted but drafted in the
spirit in which a Resolution should be
drafted. This Resolution highlights the
serious problems affecting the Tribals in
Tripura. The starvation deaths that they are
reported to have been faced with is not this
year's or that year's problem. Really for the
Tribals aii over the country such serious
problems are not anyhow  totally absent.
But  this  Resolution particularly
concerns itself with the conditions of the
Tribals in the State of Tripura.
Unfortunately, I could not listen to the full
speech of aformer Chief Minister of
Tripura, now an hon. colleague of ours, who
had to quit under the pressure of
circumstances which is well known in
political circles at least.  But, whatever
I could listen to was not at al! enlightening
as would have been expected from a Chief
Minister who should have known the State
over which he ruled, ins and outs. 1
mean, at least hrs speech does not impress
me like that. ""Politically motivated" is a
very peculair term. Here, we are all political
people divided along political lines, the seats
being allotted political party-wise. And,
whenever an issue comes, it is said, 'with
political motive this is being done". What for
are we here? There must be politics. But,
besides politics, there is the question of
justice also. That is what is more important.
If justice is on my a side, then what I state
will carry  weight at least we would expect
it to and who denies that consideration
should be said to be motivated in a partisan
manner. What is said here is that 400 tribal
people have died either from starvation or
starvation-promoted diseases. I was having a
talk with my party Member in the Lower
House, Mr. Samant Mandal. He went along
with a team to see for themselves the
condition obtaining in that part,
particularly the North District of Tripura,
What they have seen is that during the
summer, when rivers have

no water, tribal people dig out water
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and drink tfiat and that water is really
contaminated. They have to eat a plaintain
type fruit which develops stomach ailments
leading to their death. This is common in
those areas. That problem has been highligh-
ted. [t is not a question whether it is Samir
Ranjan Burman's Government or whether it
was Nrupen Chakravart's Government. The
Left Front Government , of which our party
was also a partner, ruled over Tripura for quite
a-long time. The Left Front clearly stated that
in the present economic and social system and
under the present Constitution, no radical
reform in the condition of the people is
possible. That was the position and they tried
to do as best as they could. But they are no
more there. Those who are there will have to
bear the responsibility of governing the State,
or quit. There is no other way. But, here, the
hon. Member, Shrimati Sarala Maheshwari,
did not travel that drastic path. She has only
said that the quantum of the things given to
these people through the PDS should be
doubled so that the greater intake may help
their longevity.

The other suggestion is: rural
employment scheme be launched on a large
scale so that they can develop some
purchasing power; so that they do not suffer;
so that their awakening may compel the
Government to supply drinking water in
those remote areas incurring even  big
expenses.

Thirdly, adequate medical relief measures
should be undertaken for the treatment of
people  suffering from  hunger-related
diseases. I do not know to which of these
suggestions exception could be taken from
the Congress Benches, from the side of the
Government. The Chair has called it a
cleverly drafted resolution. I will say it has
been very soberly drafted in which the
problem has been highlighted and there has
been no attempt to castigate the ruling party
at the moment. But, then, those who have a
guilty conscience, are pricked by everythiag.
What the Congress Government has done for
the poor people, for the
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tribal people and for the Scheduled Caste
people, can very well be known from the
percentage of the people below the poverty
line. And who are they ? So only sweet words
won't carry us very far if we do not take
concrete Steps to ameliorate their conditions
but just blame anybody, who raises the issue,
with  political motives.  That won't carry
them very far. Therefore, let them try to
respond to the situation. This resolution offers
them an opportunity for that. Let them try to
avail themselves of that opportunity without
trying to make, like Tweedledum and
Tweedledee, a distinction between this and
that, without facing the burning problems of
the tribal people of Tripura fairly and
squarely.

S AmgE  Wwr ( Qo)

:
1
:
3

T AWl zRY arfaw gefr § e
I ag &g AT § B ogtarer &
TR AW FT T AT THIC F

#  mrf  owREEr sElEg
sfg & & & fFoside §1 @R

I~

1

s
g
ﬁ»ﬁﬁ%

4
-,
E

tion Deaths in Tribal 380
Areas of Tripura
guaweds (s mwm wif)
§ W gt s & s Foo

grer Sty sfRafadiHfzan
ftr g garg W@ | WY @
ux gurs ag & fe ot ara wfee feaeo
qoRY & 9ad 49 &, A IN aEer
SQ + ® Ay wrAar g F osegE %
HET WET QI VR W T
F weaR wifzafeat F g FEr
gl $ @ E T UwenR F wiie-
21 ofar & o=y yE qEA F AR
ft P UZT B A WS T,
STt Y TaTERt Suwsy 7@ & Wy €
ugr o U™ § 7= F wi-
qrft ofcare § [rRIIeT, SEAYR, W,



381 Resolution Reg. Starva- [31 JULY 1992]

$ Qlars & ay svweT s @ Al
zafore. § ag igar § 5 ofgafagt
Ffam ¥ ﬁa:tr. syrfEatfagy & Tareey
FrTam Ffau, oF. QoA 99 fRagsa
ARIY T 30801 WY wrw Faer 5% 1 THE
e aTe o w4t dey onfag #¥ faed
’:T%ﬁ?fﬁﬁh 1 fawma awr g
]

wgwa, # @ wwey ®1 faow
FOT 1 T fem F e -
At F fga & waar 5§ &) FEa
3F FEUTRT I gy FIT ET A
3 zofie Ao § ard AR
AWATT & Faw g owrd §, § s@e
fadm #ar g

oft g v oo < wiwt &7 AT QWA
FIQ, TTAT W ARG A wA
wifegTiaat o1 9ar fA e

it SR O wTARAT (I9T W) -

arFfE wprafa Y, sy geen Y
grafaraa & owiw fardr wEt @
T F ¥yHT OF  FTard Hr oy 9y,
qei® oY guesT gry &, sEY siaEAr
F WG g AZTHET ATE & ¢ weaT
War-aEr £ 1 3ad wE A tng
WA 7w A 400 wriarfaay
= foar s Fr i arw
T & w7 74 ¢ fo g fage Sy
TART UM HEfey FL agh ¢ A
Tl F AET wﬁﬁzaﬂréiﬁl
AT T sﬁr g9 HY 1 4§ TAH
i #t wf 21 1 ug g5TE IO
argw. § e ﬂl‘q"{ fret aHR FY
ﬁmnaﬁwmné%zfﬁqﬁﬁwﬁa‘f
H SHET Ag TEAlg AMT Y, I€ 9%
Tt e Diforenr ) ogAT A AT 52
fo % g1v & geara amr wr g,
e qaz q¥ fagw #r WaArsh
agh A AguST HATy A ST W F
ATE t ®A S 77 ¥ wlaghe
FFW g T mwma“rﬁ'%l
dredt Hw ag & agh o< A ¥ Oy
s A ¥ oar g aar o ¥ ae
e a1 wef & i A o ala

tion Deaths in Tribal ~ 3g2
Areas of Tripura

& g & aura g1 1 A O gra
HEg MARTR F | HIAT A
ﬁmmﬁ—vm%?emqﬁmtﬁsﬁa}
afeps Afeard i gaddr. 9. am.
£ wen et &, T St ST,
T THIAT FATL A e WAy o
F1 ot o W fay o 1 a2 FRBE
Fraew T3 FEATE T F AT
FYAT AV A2 Ug HHew @ | AET
Fr oy F71 ofraw ou® faw srar
*fara’matﬁimm%w
agy & ' wwar Fr o 97 e
Wy @, A S e *f‘&' 400
A 200 ATHITE .

SHRI SUDHIR RANJAN
MAJUMDAR : Not more than ten.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI) : He said about both
starvation and diseases.
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THE VICE-CHAIRMAN (SHRIJAGESH

DESAI) : May I request
Mr. Satya Prakash ~ Malaviya to take the

Chair. ?
[The Vice-Chairman (Shri Satya Prakash
Malaviya) Inthe chair]
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SHRI VIZOL (Nagaland) : Thank you
very much, Mr. Vice-Chairman, Sir. I will
not take much time.

When I look at this Resolution, I thank
the Mover of this Resolution. When we took
up this Resolution for consideration, it
was
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said that it was politically motivated, that
this was a political Resolution.

Sir, we are all political animals. We are
all here for politics. Any statement made
here in this House is political and any
resolution moved in this House is polititical.
We are all here for political purposes. But,
when I look at this Resolution, 1 find that
this a welfare Resolution, for the welfare of
the people in this State. So, I think that this
is worthy of consideration.

, Well, Sir, Tripura is one of the seven
sister States and we are all known to each
other very well. It is very unwise on the
part of our friends from Tripura to oppose
this Resolution.  You are all aware that
Tripura was a princely State when it
acceded to India and became a ful-fledged
separate State in the Indian Union.
The tribal people were submerged by the
people from the plains, both from inside
and outside the State. Now, these people are
in the hills. The former Chief Minister
said that they were engaged in shifting
cultivation. It is because in  their own
lands they have become landless and that is
why they are in the hills now eking out a
living. Very often we find in the Press
some stray news about deaths in Tripura due
to some unknown disease. What kind of
disease it is, I do not know. But, if it is a
disease, then it must be some disease only.
These people, because of poor diet, have lost
their power of resistance to attack of any
disease. = There may be famine-related
deaths also. So, it is said that some people
died due to some disease. But everybody
knows about it and nobody can deny it and
denying it will be a sin on the part of
anybody. So, the Mover of this
Resolution, as has been said, has very
cleverly drafted it. Whether it has been
cleverly drafted or not, it is all about the
welfare work for the welfare of the people
of this State and I think that it would be very
unwise to reject this Resolution. Any
resolution for the welfare of the
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poor and the downtrodden in any part of the
country we have to support whether it is
brought forward by this side or that side of
the House. It is because we all know that
today the minorities, the Tribals and the
Harijans are all living in a very bad
condition. We also know that a lot of
atrocities are committed on these Tribals and
Harijans. Harijans, according to the Father of
the Nation, Mahatma Gandhi, are the
children of God. Now, those who are weak
are called by us as Harijans, minorities,
Tribals, and low-castes. Today, the disparity
in this country is very wide-rich, middle-
class, and poor. Poor means ill-clad, ill-fed
and who have no comfort. Even in this
central part of the country, in this very
capital of this country, just a few kilometers
away, you will find a lot of women with
pitchers on their heads waiting in a long
queue for a drop of water at the tap. This is
the condition here even in this part of the
country. But in States like Tripura, Nagaland
and Mizoram, the Tribal people who were
the owners of land, were driven to the hills
by more wealthy people from the plains,
from the neighbouring foreign countries.
They are leading a very pathetic life. And to
deny them food and cloth will be a sin.
Therefore, it will be unwise on our part to
reject this Resolution.

Sir, 1 support the Resolution. Thank
you.

gl vt (x& ToTw IWE) :
TIANT ITEATRG WA,  =adr
qor T FT G SEAd G5 @ wR
@ o HY wR AWAm |t F
fa=me g% g & wigt § o wiw-
arfex g% &, oe Y §7 SATR AR
gy & I WA T A1 IW 99 F,
T OIT AR A AL WM AT G
adl s AST a1 /7 ¥ fAg oF
g, amar wg ¥ Ry gyaT g AR
I frer FT JTX F fag FSTr wE
N o= ¥ oaR g ¥ O

tion DeaTris in Tribal 394
Areas of Tripura

iy 1 & o 3¢ By w7 qX
A fwar & 1 faardt ® oeigt
wqds & FFar &, B fow TwE ¥
#gar 3, od fAw Awe ¥ gerra
AfET wir 2, Wh‘iﬁm T w7
giezely a7 &, % dai 7 |

-

F1 faqm 33tA1 To AR wEarg ¥
78T, FrO [T, AN AW A | @A
$F a1, 931 1 1991 W 92 H
T AT TEE WG, T A, IJEN
dar e g§ an-rtr_ wr-'fa § fw
fager & sarar a9 @A w0 ¥ W
AR Gt F AL § A ¥ e T
g S &1 §9 ag Alfwat g
qrAtr Y WB-HWS ;AT FT A §,
TE G ATAAT MR-V EY AT
34T pez gAr, Ty & TR g,
ardl wegr gf W IEEF wwe
Frard AT\ gwar WT W W,
TE W FT F AW, Wig a1 AQq-g,
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specialists of. the team from the Ministry of
Health & Family Welfare had been sent
from the National Institute of Cholera,
Calcutta...
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ot THOW WY . JT WEHT AL
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1992 ¥ Wi 33 e d Iami
fr 1132 sy & 7gf MAgE 2
113 due to outbreak of gastroenteritis
g IFIA AGH Fqr AT AT w
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s AR gar & ar ¥ew fafeedt
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g T W A &z qFAde ¥ g
¥owiam, wmar r gH wEmar 81 q
Far faq farga awfaw aiz 9%
®EAAT 2N B TIY FET Wi a7
e fFar war ¢ wEr & fw owE
agr wie IR fwgr | #r oA,
forgar o7 Zw FT TFY ¥ gl
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27 Q¥ wIqr Trfge, afwT arew
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R ow g, & o g Qv
w, #9 wEdww #, #W ¥
¥ g7 g fATwim ghem %
¥ EFY 4, | IIE 9 WA

fer &, faa¥ 5 ocar @ swe )
oW HEAT 7 ET | T2 AT ZAN Fwar §
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Annual Calamity  Fund  of
Tripura—Rs. 3 crores- i) FE'ETT
s T FAT O, FY gy

o s 2 faar . o3z ¥ fear oiw

entire Central share of Central Cala-
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3 fa¥ 78 4T QT HT T 3EE T AT
AW FT 1 ¥ AF, AMFWR FH A

First, instalment of Central share

amounting to Rs. 2 crore;or I
crore 96 lakhs released
TAE Wl FAT F fzar 2

Total resources available including State
share of Ki. 49 crores work; out to Rs. 245
crore, 14 lakhs.

g B4 yTH fRac g Al
In 1992, an allovation of rice to Tripura has
been maintained at 16000 tonne; per month
against allocation of 13000 tonnes.

13,000 =A@ 18T FT¥ET 4T,
afFT g9 FAaT 16,000 A WY
faar A% oF wHA F 22,000 =
F 9gY £ 1 UF S 0| anc-
T & fag 30,000 7 Tr 92 |y
fzar war &, fwad & T@ shoone
2T T

FVodtonAs w1 2, afeaw fees-

smR faeew dF gAE ww O§ aum
FL 8%, IRFT WY T fauwr war d
Uw AL FFT I wr, AT A A,
FAFT AT FAU AT G4TE 5F 78 2 dfe
Sroude ¥, 30% fav & w241 Jar# =
Per capita availability of foodgrains in Tripura is
57-92 kgs. against all India average availability
of 21 78 kgs

7z a7 9% fAo faar & awife
g WWA UM A R aIA L, wAa
HTE | I A g7 91 R
AN 1, I & el w0 w1 g
fFar J@ oA oAy fwad wig oy,
FAH W F 9El @7 g6y qare &g
¥ & & fov 0¥ wrawE {Far |

mity  Fund has been released in
advance, - gzt gEaty Rgay 3 faar
g1 foe, 25 @@ womm omew
fafrezx w0 & ¥ gad wwwr fegr
2, 5F03 27 WI® WA SIS
AT T gar  gAwr  faam

Almost all the 2900 identified problem
villages have been provided with drinking water
facility. Rest will  be  covered this year.

oaq v fear g 7
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Provision of Rs. 7 crores has been made
under Minimum Needs Programmes Rs. 3 ¢
50 crores under *Acce-lerated Rural Water
Supply' Programme has been made during
the current year. ¥98 &% dg f®d0 &
An amount of Rs. 170 crores out of the total
of Rs. 230 crores has been released under
Minimum Needs Programme at Tripura.

4% Arg TR (v A4 dar
fad Ay ¥ fau, otz ®:.9 F  fao
& wmF gaar A7 @ 2 fx fwa
AAF A 14 FAR FT N )Y
qIQ 30 FIT FT B A0 ORIA
fqaqidz ¥ f90 TAr war 2, % @t
<HEY & fan ude T w0 IAH
qt # wvy fqq7dz § wEwr fa
az Wt &z dac Ann fRey fa
wizegr Aw7 praniza ¥ A anal
E N ) S -

The Ministry of Health and Family Welfare
have provided medicines worth Rs.
9.75,000.

97 T4 A@ %1, 1 A AW
7€ 4F, IgF TT VT 4 AR
qET Z4A NF & 4% F

The Ministry of Defence have sub-plied 300
bottles of transfusion fluid.

3 0% T AR TEAY F a9R
& fao az A4t faar war £

The situation created by the outbreak of
gasteroenteritis was brought under control
by the State Govemment immediately.

The State Government undertook the
following measures to tackle the situation :

(1) Identification of critical area
for distribution of double ration.

(2) Reinforcement of the health
institations.
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Sending of mobile inedieal teams to
the affected areas.

Health education campaign.
Improved availability of safe drinking

water.

Ex gratia payment to the families
of deceased.

(7) Distribution of rice and fish as
wages to improve the nutrition level.

4z g1 fFar & A 39% Ja-
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Areas of Tripura
SHRI SUDHIR RANJAN MAJUMDAR
: She is giving a wrong figure. The people
who were below the poverty-line were 51 per
cent of the population when they came to
power and this figure went up to 82 per cent
when they were in power.

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALA-VIYA) : You
continue.
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SHRI SUNIL BASU RAY : This is the
reason why the Head of the CBI had to seek
voluntary retirement.
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SHRISUNIL BASU RAY You
invited the discussion. Yoi are accusing
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The resolution was, by leave, withdrawn
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RESOLUTION REGARDING RE-
DUCTION IN THE MINIMUM AGE
FOR ELECTION TO LEGIST LATWE
BODIES
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